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IN THE HON'BLE HIGH COURT OF ORISSA: CUTTACK 

W.P.(C) (PIL) No. 7118 of2021 

In Re: Olive Ridley Turtles 

.......... Petitioner 

Vs 

Principal Secretary, Forest and Environment Department, Government 

ofOdisha 

........... Opposite Parties 

REPORT BY THE AMICUS CURIAE DATED 19.03.2021 

1. That in order to ensure that the Olive Ridley Turtles are 

protected within the Gahirmatha Sanctuary and Rushikulya 

area, this Hon'ble Court vide order dtd.15.03.2021 has passed a 

series of directions, including the direction to strictly enforce 

the fishing ban within the prohibited areas. 

2. That in the night of 15.03.2021, when a patrolling team of the 

Gahirmath Wildlife Range and the APR police staff were 

patrolling the Gahirmatha Marine Sanctuary area, at about 

10:30 pm they detected a fishing trawler in the Sanctuary area. 

When the said trawler was attempted to be intercepted and 

captured, the crew members of the trawler attacked the 

patrolling staff with sharp weapons and as a result five nos. of 

patrolling staff sustained injuries. Thereafter the said trawler 

called upon about 10 further trawlers and all such trawlers 
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